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—के��ीय सरकार, पया�वरण (संर�ण) अिधिनयम, 1986 (1986 का 29) क' धारा 6,8 और 

25 )ारा *द+ शि-य. का *योग करते 2ए,  रसायन दघु�टना (आपात योजना, तैनाती और अनु�:या) िनयम, 1996 का 

संशोधन करने के िलए िन;िलिखत िनयम बनाती ह,ै अथा�त् :- 

1.  (1) इन िनयम. का संि�A नाम रसायन दघु�टना (आपात योजना, तैनाती और अनु�:या) संशोधन   िनयम, 2015 ह ै।  

  (2)  ये राजपB मC *काशन क' तारीख को *वृ+ ह.गे । 

2.     रसायन दघु�टना (आपात योजना, तैनाती और अनु�:या) िनयम, 1996 मC   अनुसूची 5  के Fथान पर िन;िलिखत 

अनुसूची रखी जाएगी, अथा�त् :— 
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[िनयम 3(2) दिेखए] 

के��ीय संकट 

के��ीय संकट के��ीय संकट 

के��ीय संकट ि�थित  

ि�थित  ि�थित  

ि�थित  समहू क  सरंचना

समहू क  सरंचनासमहू क  सरंचना

समहू क  सरंचना 

  

 

(i) 
सिचव, पया
वरण, वन और जलवायु प�रवत
न मं�ालय- अ�य�, पदेन 

(ii) 
संयु� सिचव या सलाहकार, प�रसंकटमय पदाथ
 !बंध !भाग, पया
वरण, वन और जलवायु 

प�रवत
न मं�ालय- 

सद&य-सिचव, पदने  

(iii) 
!धान 'म एवं रोजगार सलाहकार, 'म और रोजगार मं�ालय- सद&य, पदेन 

(iv) 
उपमहािनदशेक (उप जीवीका ज.य &वा&/य), &वा&/य और प�रवार क1याण मं�ालय- सद&य, पदेन 

(v) 
अ�य�, के.2ीय !दषूण िनयं�ण बोड
- सद&य, पदेन 

(vi) 
अि6 न सलाहकार, िसिवल र�ा महािनदशेालय, गृह मं�ालय- सद&य, पदेन 
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(vii) 
मु8य िव&फोटक िनयं�क, पे:ोिलयम तथा िव&फोटक सुर�ा संगठन, नागपुर- सद&य, पदेन 

(viii) 
संयु� सिचव (रसायन), रसायन और पे:ो रसायन िवभाग- सद&य, पदेन 

(ix) 
संयु� सिचव (रसायन), औदयेोिगक नीित एवं संवध
न िवभाग, वािण<य एवं उ=ोग 

मं�ालय- 

सद&य, पदेन 

(x) 
संयु� सिचव (पौध संर�ण) कृिष एवं ?कसान क1याण मं�ालय- सद&य, पदेन 

(xi) 
संयु� सिचव (उव
रक), रसायन और उव
रक मं�ालय- सद&य, पदेन 

(xii) 
संयु� सिचव (दरूसंचार), दरूसंचार िवभाग, संचार और सूचना !ौ=ोिगक@ मं�ालय- सद&य, पदेन 

(xiii) 
संयु� सिचव (प�रवहन), सड़क प�रवहन और राजमाग
 मं�ालय- सद&य, पदेन 

(xiv) 
संयु� सिचव (पोत प�रवहन), पोत प�रवहन मं�ालय- सद&य, पदेन 

(xv) 
काय
कारी िनदेशक (सुर�ा) रेल मं�ालय (रेल बोड
)- सद&य, पदेन 

(xvi) 
संयु� सिचव (िम�टगेशन), राBीय आपदा !बंधन !ािधकरण- सद&य 

(xvii) 
महािनदशेक, के.2ीय वैEािनक तथा औ=ोिगक अनुसंधान प�रषद- सद&य, पदेन 

(xviii) 
दो िवशेषE, जो के.2ीय सरकार Fारा औ=ोिगक सुर�ा और &वा&/य के �े� से नामिनGदH 

?कये जाएंगे- 

सद&य 

(xix) 
उ=ोगI का !ितिनिधJव करने के िलए दो Kि�, जो के.2ीय सरकार Fारा नामिनGदH ?कए 

जाएंगे- 

सद&य 

(xx) 
भारतीय रसायन प�रषद से एक !ितिनिध- 

सद&य’’. 

[फा. सं. 14-4(210)/2005-एचएसएमडी] 

िबGनाथ िस�हा, संयु- सिचव 

पाद �ट#पण

पाद �ट#पणपाद �ट#पण

पाद �ट#पण 

  

 :

::

:—

——

—मूल िनयम भारत के राजपB असाधारण मC सा.का.िन. संLयांक 347(अ), तारीख 1 अगFत, 1996 )ारा  

*कािशत �कए गए थे । 

 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 27th November, 2015 

G.S.R. 905(E).—In exercise of the powers conferred by sections 6, 8 and 25 of the Environment 

(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules to amend the 

Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996, namely:— 

1. (1) These rules may be called the Chemical Accidents (Emergency Planning, Preparedness and 

Response) Amendment Rules, 2015. 

   (2) They shall come into force on the date of their publication in the Official Gazette. 

2.  In the Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996, for 

Schedule 5, the following Schedule shall be substituted, namely:- 

“SCHEDULE 5 

[See rule 3(2)] 

COMPOSITION OF CENTRAL CRISIS GROUP  

(i) Secretary, Ministry of Environment Forest and Climate Change – Chairman, ex-officio 

(ii) Joint Secretary or Adviser, Hazardous Substance Management Division in 

the  Ministry of Environment, Forest and Climate Change- 

Member-Secretary, ex-officio 

(iii) Principal Labour and Employment Adviser, Ministry  of Labour and 

Employment - 

Member, ex-officio 
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(iv) Deputy Director General (Occupational Health), Ministry of Health and 

Family Welfare- 

Member, ex-officio  

(v) Chairman, Central Pollution Control Board – Member, ex-officio 

(vi) Fire Adviser, Directorate General Civil Defence, Ministry of Home Affairs Member, ex-officio 

(vii) Chief Controller of Explosives, Petroleum and Explosives Safety 

Organisation, Nagpur- 

Member, ex-officio 

(viii) Joint Secretary (Chemicals), Department of Chemicals and Petrochemicals Member, ex-officio 

(ix) Joint Secretary (Chemicals), Department of Industrial Policy and 

Promotion, Ministry of Commerce and Industry- 

Member, ex-officio 

(x) Joint Secretary (Plant Protection), Ministry of Agriculture and Farmers 

Welfare- 

Member, ex-officio  

(xi) Joint Secretary (Fertilizers), Ministry of Chemicals and Fertilizers- Member, ex-officio 

(xii) Joint Secretary (Telecommunications), Department of 

Telecommunications, Ministry of Communications and Information 

Technology- 

Member, ex-officio 

(xiii) Joint Secretary (Transport), Ministry of Road, Transport and Highways- Member, ex-officio 

(xiv) Joint Secretary (Shipping), Ministry of Shipping- Member, ex-officio 

(xv) Executive Director (Safety), Ministry of Railways (Railway Board) - Member, ex-officio 

(xvi) Joint Secretary (Mitigation), National Disaster Management  Authority- Member  

(xvii) Director General, Central Scientific and Industrial Research - Member, ex-officio 

(xviii) Two Experts, one each from the field of Industrial Safety and Health, to be 

nominated by the Central Government- 

Member 

(xix) Two persons to represent Industries, to be nominated by the Central 

Government- 

Member 

(xx) One representative from the Indian Chemical Council -    Member”. 

[F. No. 14-4(210)/2005-HSMD] 

BISHWANATH  SINHA, Jt. Secy. 

Foot Note:— The principal rules were published in the Gazette of India, Extraordinary vide number  

 G.S.R 347(E), dated the 1st August, 1996. 
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